
      

 

     

           

  

 

         

   

      

      

         

    

 

          

   

          

         

           

            

          

            

            



      

 

         

  

         

    

    

      

  

           

     

   

   

       

            

             

    

             

           

            

            

            

            

            

     



            

           

           

           

          

           

              

           

          

            

           

             

              

           

               

          

          

             

            

         

            

            

           

             

           

             

             



shall specifically exclude those shares that are issued and allotted post 3lst March

2016

5. Counsel appearing on behalf of the Petitioner Company states firther submit that

the Petitioner has complied with all the statutory requirements as per the directions

of the Tribunal and they have filed necessary Affidavit of compliance in the

Tribunal. Moreover, the Petitioner Company also undertakes to comply *ith

statutory requirements, if any under the Companies Act, 2013 and the Rules made

thereunder, as maybe applicable.

6. Since the requisite statutory procedure has been fulfilled, the Company Scheme

Petition is made absolute in terms ofthe prayer clauses I and 3 ofthe Petition

7. Petitioner to publish the notices about regishation of order and minutes of

reduction by the Concemed Registrar of Companies, Maharashtra in two

newspapers namely i.e. 'lndian Express' in English language and tanslation thereof

in 'Loksatta', in Mamthi language both having circulation in Pune within 14 days of

registration .

8. All concemed regulatory authorities to act on certified copy of the order and the

form ofminutes forming part ofthe Petition, duly certified by the Deputy Director,

Nstional Company Law Tribunal .

V. Nallasenapathy, Member (T) B.S.V. Prakash Kumar, Member (J)
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